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Title: Situation arising out of acquisition of cultivable land of farmers by Government and Non-Government agencies in the
country including Varanasi, Uttar Pradesh.
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MR. CHAIRMAN: Is it the pleasure of the House to extend its time till 'Zero Hour' is over?

SEVERAL HON. MEMBERS: Yes Sir.

MR. CHAIRMAN: The time of the House is extended till 'Zero Hour' is over.



